GOVERNMENTOF INDIA
MINISTRYOF FINANCE
DEPARTMENTOF FINANCIAL SERVICES
LOK SABHA

UNSTARRED QUESTION NO. 2312
TOBE ANSWEREDON THE 9TH MARCH2018/ PHALGUNAILS, 1939 (SAKA)
Exclusion of IDBI from Capital Infusion

2312. SHRIASADUDDINOWAISI:

Willthe Ministerof FINANCEDbe pleased to state:

() whetherthe Governmenthas sanctionedRs.22915 crore to 13 PSUs includingSBI
and excludingIDBI;

(b) 1if so, the detailsthereofand the reasons for sanctioningthese funds to banks;

() whetherthis step has been taken under its recapitalisationdrive to enable banks
lend more and if so, the detailsthereof;

(d) thereasonsfor notallocatingsuch fund to IDBI; and

(e) the extentto whichthe bankingsector is likelyto be strengthenedin the countr
after the drive?

ANSWER

The Ministerof State in the Ministryof Finance
(SHRISHIVPRATAPSHUKLA)

(2) to (e): Duringthe currentfinancialyear,an amountof Rs. 1,861 crore was infused in
IDBI Bank. Subsequentlywitha view to supplementingthe efforts of PSBs for meeting
regulatory capital norms and augmenting growth capital, Government announced in
October2017, recapitalisationof PSBs to the tune of Rs. 2,11,000 crore over the curren
and next financial years, comprising of capital infusion by the Government of Rs.
1,53,139 crore and the balance through raising of capital by PSBs. As follow-upto the
announcement,Government has made necessary budgetary provision and announcec
allocationof Rs. 88,139 crore for capital infusion in 20 PSBs in the remainderof the
currentfinancialyear,includingRs. 10,610 crore for IDBI Bank. Againstthis allocation
Rs. 7,750 crore capital has been infused in seven PSBs, includingRs. 2,729 crore in IDBI
Bank. For the next financialyear,budgetaryprovisionhad been made for infusionof Rs.
65,000 crorein PSBs.
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